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CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH 

… 
 

O.A. No.60/610/2017        Date of decision:  17.01.2020 
 
 
      … 
CORAM: HON’BLE MR.  SANJEEV KAUSHIK, MEMBER (J). 

HON’BLE MR. MOHD. JAMSHED, MEMBER (A). 

… 

Kulwant Kaur aged 57 years, wife of Sh. N.P.S. Buttar, 

presently working as Assistant, Faculty of Sports Science, 

Sports Authority of India, NS NIS, Old Moti Bagh, Patiala (Group 

C). 

    …APPLICANT  
VERSUS 

1.   Sports Authority of India, Jawahar Lal Nehru Stadium, East 

Gate, Lodhi Road Complex, New Delhi through its Director 

General. 

2.   The Executive Director (A), Sports Authority of India, Netaji 

Subhash National Institute of Sports, Old Moti Bagh, Patiala. 

3.   R.K. Gupta, Senior SSO (retired) R/o H. No.217-HIG, 

Sector-48 C, Mohali (Punjab). 

4.   Nirbhay Singh, Ex. Gymnastic Coach, R/o H. No.14, Lane 

No.2, Gurmat Enclave, Beer Kheri Gujjran, Patiala, Distt. 

Patiala. 

5.   Vineet Kumar, Deputy Director (Pay and Play Scheme 

Section), Sports Authority of India, Netaji Subhash National 

Institute of Sports, Old Moti Bagh, Patiala.  

  …RESPONDENTS 
 

PRESENT:    Sh. Sanjeev Pandit, counsel for the applicant. 

None for respondents no.1 and 2. 
Sh. Vishal Aggrawal, counsel for respondents 
No.3 to 5. 
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ORDER (Oral)  
… 

SANJEEV KAUSHIK, MEMBER (J):-  
  

1. On a plea raised by the respondents that the applicant has an 

alternative remedy of appeal to the Director General, Sports 

Authority of India against the order passed by the Executive 

Director, learned counsel for the applicant seeks permission 

to withdraw this O.A. with liberty to file an appeal.  He also 

submits that he will also move an application for condonation 

of delay and respondents may be directed not to dismiss his 

appeal on the ground of delay. 

2. In the wake of above, we direct that if applicant files an 

appeal along with application for condonation of delay within 

15 days from today, then respondents are directed to decide 

the same objectively by not taking pea of delay, within a 

period of two months thereafter.  

 

(MOHD. JAMSHED)              (SANJEEV KAUSHIK) 
    MEMBER (A)                                       MEMBER (J) 
 
Date:  17.01.2020. 
Place: Chandigarh. 
 

‘KR’ 

 

 


